¢
| TEM NO 38 COURT NO. 3 SECTI ON X

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

WRI T PETITION (CIVIL) NO(s). 385 OF 2013

MAHABCDHI MAHAVI DYALAYA Petitioner(s)
VERSUS
NATI ONAL COUNCI L FOR TEACHER EDU&ORS. Respondent ( s)

(Wth appln(s) for directions and office report)

WTH WP(C) NO 386 of 2013

(Wth appln(s) for directions and office report)
WP(C) NO 390 of 2013

(Wth appln(s) for directions and office report)
WP(C NO 391 of 2013

(Wth appln(s) for directions and office report)
WP(C) NO 407 of 2013

(Wth appln(s) for directions and office report)
WP(C) NO 408 of 2013

(Wth appln(s) for directions and office report)
WP(C NO 409 of 2013

(Wth appln(s) for directions and office report)
WP(C NO 411 of 2013

(Wth appln(s) for directions and office report)

Date: 28/06/2013 These Petitions were called on for hearing today.

CORAM :
HON BLE MR JUSTI CE A. K. PATNAI K
HON BLE MR JUSTI CE RANJAN GOGO
( VACATI ON BENCH)
For Petitioner(s) M. Mayank Mani sh, Adv.
M. Chandra Prakash, Adv.
M. Neeraj Shekhar, Adv.
For Respondent (s) M. CGopal Singh, Adv.
M. Anmitesh Kumar, Adv.
UPON hearing counsel the Court made the follow ng
ORDER
Li st on Wednesday, the 3rd July, 2013.
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